
 

 

 

 

 

 

 

 

M/s. Hallmark Infrastructure Pvt. Ltd (undergoing CIRP) 
 
 

Claims of Secured Financial Creditors Belonging to any class of creditors 
 

 

 

S.No. 
Name of the 
Homebuyers & 
No. of Flats 

Amount  of 
Claim 
Submitted 
in INR 

Amount of Claim 
Collated  
in INR 

Choice of 
Authorized 
Representative 

1 Mr. V P Raju 
 
1 Flat @ Golden 
County Apartment 
– UDS - 1023 sq.ft   

93,81,577.00 84,09,121.00 T RANGANATHAN 

2 Mrs. Loretta Nancy 
Chouke 
 
1 Flat @ Golden 
County Apartment 
– UDS - 1001 sq.ft 

47,44,766.00 44,67,151.00 T RANGANATHAN 

3 Mr. Pasala Surya 
Sanyasi Naidu 
 
1 Flat @ Golden 
County Apartment 
– UDS - 996 sq.ft 

53,41,667.00 53,41,667.00 T RANGANATHAN 



4 M/s. Kontact 
Consortium India 
Pvt. Ltd. 
 
1 Flat @ Golden 
County Apartment 
– UDS - 994 sq.ft 

75,31,710.00 38,36,116.00 T RANGANATHAN 

5 M/s. Mahesh & Co. 
Pte. Ltd 
 
23 Flats @ Golden 
County Apartment 
– UDS – 22,334 
sq.ft 

6,88,00,000.00 6,88,00,000.00 T RANGANATHAN 

6 M/s. Hallmark 
Golden county 
Apartment Owners 
Welfare 
Association -  
Club Membership 
& Corpus Fund 

3,60,00,000.00 3,30,25,000.00 T RANGANATHAN 

7 Thangam Impex 
Pvt Ltd 
 
5 Flats @ Golden 
County Apartment 
– UDS – 5071 sq.ft 

2,25,00,000.00 NIL  

8 M/s. Kothari 
Jewellery 
 
1 Flat @ Golden 
County Apartment 
– UDS – 1026 sq.ft 

50,99,084.00 NIL  



9 Mrs. Nippa Harsh 
Parikh 
 
1 Flat @ Golden 
County Apartment 
– UDS – 980 sq.ft 

41,92,842.00 NIL  

                                      Total 16,35,91,646.00 12,38,79,055.00  

 


